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1
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH AT DELHI 

ORIGINAL APPLICATION NO. 737 /2022 

IN THE MATTER OF: 

AMIT AGGARWAL PETITIONER 
VERSUS 

DELHI DEVELOPMENT AUTHORITY 
RESPONDENT 

FOURTH STATUS REPORT ON BEHALF OF 
RESPONDENT NO 1/DDA 

Most respectfully showeth: 

l. That this Status Report is based upon records maintained by the 

Respondent Department and is in continuation of the Counter 

Affidavit dated 15-05-2023, Status Report dated 04-J 0-2023 and 

Status Report dated 06-07-2024 filed in the matter by this 

Respondent. 

2. That it is respectfully clarified that the said waterbody at Smriti 

Van has already been handed over to the Delhi Jal Board (DJB) 

through a Memorandum of Understanding (MoU) dated I 0-04-

2023 between DDA and DJB for "Rejuvenation of lakes and 

water bodies belonging to DDA by DJB ", wherein DJB agreed to 

maintain these water bodies. The MOU has been placed on 

record of this Hon'ble Tribunal at Page 353. 

3. That the Respondent/ ODA has continuously reminded DJB to 

initiate the work of rejuvenation of water body as per the agreed 

terms of the MoU vide letters no. 68 dated 11-05-2023, 211 

dated 26-06-2023,512 dated 3 l-10-2023 and 80 I dated 05-03-

2024 to the Additional CE(P), DJB. However, DJB bas not yet 

commenced the rejuvenation work of Machli Talab. True Copy 
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2
of letters no. 68 dated 11-05-2023, 211 dated 26-06-2023, 512 

dated 31-10-2023 and 801 dated 05-03-2024 are annexed 

herewith as Annexure Rl Colly. 

4. That meanwhile, daily walkers 111 the Smriti Van had been 

repeatedly requesting for cleaning of the Machli Talab. 

Accordingly, Respondent/ DDA is making best possible efforts 

to clean and maintain the water body by an interim arrangement 

under which cleaning/ bio- remediation work is being done by 

the Respondent/ DDA until DJB starts rejuvenation work of the 

water body. True Copy of the approval for this work is annexed 

herewith as Annexu re R2. 

5. That the DJB has misunderstood the terms of the MoU dated l0-

04-2023 and has addressed a letter dated 14-05-2024 to the 

DPCC stating that "DJB has no role in the matters related to 

Machli Talab maintenance". As per the MoU dated l 0-04-2023 

(Para 3.2.6 & 3.2.9), work of rejuvenation of the Machli Talab 

rests with the DJB. It is also pointed out that the under the MoU, 

DJB is responsible for the construction and maintenance of the 

STP in in Machli Talab (Smriti Van), as well as the rejuvenation 

of the Macchali Talab (water body). In such circumstances, it is 

humbly requested that DJB be impleaded as a party to these 

proceedings. 

6. That it is pertinent to point out here that the STP at Machli Talab 

was installed and all related details are with the D.IB. 

Accordingly, DJB has commissioned a 1100 KLD STP to 

rejuvenate the waterbody at Smriti Van,Vasant Kunj. The DJB 

vide their letter dated 23-08-2024 in response to Respondent/ 

DDA's letter dated 14-08-2024 did not provide the relevant 

information regarding the STP's capacity and other details. True 
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25-09-2024

Copy of letter dated 14-08-2024 is annexed herewith as 

Annexure R3. True Copy of letter dated 23-08-2024 is annexed 

herewith as Annexure R4. True Copy of the Minutes of meeting 

dated 15-03-2023 between DDA and DJB as annexed herewith as 

Annexure RS. 

7. That the water from the Machli Talab has been subjected to due 

analysis and the Certificate of analysis for water samples taken 

from STP Inlet, STP outlet and the Pond/ Macchli Talab of 

Smriti Van are annexed herewith as Annexure R6 Colly. 

8. It is also submitted that DPCC vide their letter dated 28.08.2024 

has clearly pointed the improper functioning of STP and directly 

feeding of drain water in the waterbody on the part of D.IB. 

DPCC letter dated 28.08.2024 is annexed herewith as Annexure­

R7. 

9. That it is reiterated that the Answering Respondent is committed 

to the cause of creating, protecting and maintaining green covers 

in the area under its jurisdiction, and is undertaking all necessary 

steps and actions in pursuance thereof. 

New Delhi 

Dated: 

Delhi Development Authority/Respondent No. 1 
,h.,'f4'l:tl ~, '>ll'.3ll.~.'ff. 

amtlffUf~ 

RAJNISH KUMAR, IOFS 
Superintending Engineer 
~ ~ 4R+-i-s<i1-l/fct.-Fct.m. 

Through H:~:::A 

Counsel for Respondent No. 1/DDA 
Enrol No: I D/2750/2015 

Chamber No. 155, Block I, High Court of Delhi 
+91-8826331177 j_l· -'-' !--'-'l~----'--11 _____ _ 
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I 
... , 

DcLH1 DEVE 
OFFICE or: T~LOPMENr AUTHORITY 

H · E EXECUTIVE ~NGINEER 

NEHR ORT. CIVIL 01vIsroN-4 
U PLACE, NEW DELHf-110019 

-... (ADJACENT BSES BHAWAN) 

No.F-1(71)EE/Hco 
To, •4/DDA/2023-24/ 6 8 

The Add!. CE(P) -4 
Delhi Jal Board , 

Varunalaya Phase-I , Karol bagh 

New Delhi-110005 . - . 

, ! . 

Annexure-R 1 

G2Q 
"t"'17"'~ 

,., t~•1• •~'•""'•#,MII._.J#t 

Subject:~ lntim f . . 

a ion regarding handing over of "Smriti Van" water body at Vasant KunJ 
to DJS. 

Sir, 

11 • With reference to Memorandum of Understanding (MoU) between ODA and DJB for 

Rejuvenation of lakes and \.Vater bodies belonging to ODA by DJB" on dated 10.04.2023( copy attached), 

where in DJB agreed to maintain water bodies (listed in Annex'ure-A) for ten years after the OLP (Defect 

liability period) is over. 

The work of in situ Ecological rejuvenation of SmritiVan lake, (which is mentioned in above list of 

Mou in "Annexure-A" at S.No. 32) is already been completed on 29/04/2023. Now, the responsibility of 

maintenance of said water body lies with DJB. • 

In the view of above, it is intimated to direct concerned officers of DJB to carry out further 

necessary rejuvenation / development works in Smriti Van lake so that bio ecological cycle of the said 

lake can be maintained. 

~)Jn-~ 
(Er. Pushpen~~~~r Sharma) 

' cf_ EX!.5}HIVE ENGINEER/HCD-4/DDA 

Copy to:- v(~)_/o )/~v> 

1. PS to CEO/DJB, Varunalaya Phase-I, ~arol Bagh, New Delhi-110005. 

2. PS to PC(Hort.),DDA for kind infonnation. 

3. CE ( Hort.),DDA for kind information. 

4. SE/HCC-1, DDA for kind information and necessary action please. 

5. Director (Hort.)/SE, kind infom1ation and necessary action please. 

6. DD (Hort.), JID-IV, kind information and necessary action please. 

7. AE-IV, HCD-4 for information w.r.t. his report and pursue the matter. 

8. Guard file. 

~~~ 
(Er. Pushpendra Kumar Sharma) 

0/ EX,:<=;'TlVE ENGINEER/HCD-4/DDA 

C 1'~\ 1\ 4--J 

/J!S.~F ll~r~aori~~!~3-ftm¥~~1! 
~!fcf rt(.tc·~ .::, . 

Scanned with CamScanner 
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(IT'p.H .. \•r 

. ~'\ ... -.... 'I' > 

~. '.~~#~~~ ' 
'• f.\'1'?,"1·1'., 

HamlncJor-1 

(Mo~t u;~;nt) 

G2!t~ 
-{r<1'1""" .. ,, ... ..., .. ,,,., .. .,, .. _ ......... 

Subject:- Intimation regard' 

to DJS. ing handing over of ''Sm .. V n" water body at Vasant Kunj 

Ref.:- F-1(71)EE/HCD 4/DD • r1t1 a . 

S. - A/2023-24/68 dated 11/05/2023 (Copy enclosed). 
1r, 

With reference to above • • · • d ·d 

letter: dated 11/05/2023 t cited subject and re~erence this office has already been intimate v, e 

the work of in situ o you_r good self to carry out nec~ssary rejuvenation/developmen: works as 

. Ecological reJuvenation of Smriti V I k ( h'ch is mentioned in above 11st of MoU 

tn "Annexure A" at s N 3 } h an a e w 1 "bT f 

. - . • o. 2 as already been completed ~n 29; 04 ;2023. Now, the respons, 1 ,ty o 

maintenance of said water body lies with DJB. 

In this regard, With reference to Memo.randum f U derstanding (MoU} between DDA and DJB 

f "R • • o n ( 

or e1uvenat1on_ of lakes and water bodies belonging to ODA by DJB" on dated· 10.(?4.2023 copy 

attached), where in DJB agreed to maintain water bodies (listed in Annexure-A) for ten years after the 

OLP (Defect liability period) is over. 

In the view of above, it is again reminded to you that to direct concerned officers of DJB to 

carry out further necessary rejuvenation/ development works in Smriti Van Lake so that bio ecological .. 

cycle of the said lake can be maintained. Now, No responsibility of maintenance.of said water body lies 

with this office/ODA and this is treated as final intimation from this office. 

Gn cJ. 4S ab:,sl(.. 

'~/7.P'Y~ 

(Er. Pushpendra ia1mc1r Sharma) 

~
XECUTIVE ENGINEER/HCD-4/DDA 

0 -,A . 

Copy to:- c.. 1/ ~ 

1. PS to CEO/DJB, Varunalaya Phase-r, Karol Bagh, New Delhi-110005, for kind information of 

the latter, please. • 
2. PC(Hort.),DDA for kind information. 

3. CE ( Hort.),_DDA for kind information and necessary action, please. 

4. SE/HCC-1, DDA for kind information and necessary action, please. 

5. Director (Hort.)/SE, kind information and necessary action, please. 

6. DD (Hort.), HD-IV, information and necessary action, please. 

7. AE-IV; HCD-4 for information w.r.t. his.report and pmsue the matter. 

8. Guard file. 

~ • •• • •• ••• • -- ..,. • • ••• .. • • • "71 or ~ -... 

Scanned with CamScanner 
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'.' -,._,,_.~~ '' • 

• ·; ~~-\.OPMr • 
'~'(y ' 

'$"":-"i:' ..:. .. ••• 

I
: ,_;J5 ·-.. _ DEL1;1 DE • . · 

·{>°'); -~")J' · DFFl VELopMEN 
·1':· • • . -~ '.· CE OFiHE EX T AUTHORITY 

1 Horn. CIV/~CUTJVE ENGINEE11 
;• NEHRU PLA D/V/SION-4 

le:.==~~~====:::::::::::::::::::::::::==:~ (A DJ ACE~~ ~SE~ D ELH ,_ 110019 
,r E • cS BHAWANJ 

l -niarl:- eehcd{Jdd . 

.- . I 

-~~ .. ,, ..... , .. _,_._,, .... , ......... 

.i' No,F-1(71)EE/HCD ::::::-:::.::::::.::~::. .. ··-·-- u@g1na1l.com 

• , 1 To, -4/DDA/2023-2,J/ S"/;--=======::::::=========~ 
' j. Date. (]J JI a/-<. e;J__ ') 
• , The Add!. C!:(P) _4 

/ Delhi Jal Board , S11,':J Divi. IH.C.0,-/\/ 

'

/ Varunalaya Phase I K I b ODy, No .... $.~:! ......... 
r N - , aro agh at } 

ew De/hi-110005. e .... 9,~ .IL}.9.:£. ... 

SUbJ·ect•- lnt· t· • 
• . sma ron regardin h . 

to DJS. g and mg over of "Smriti Van" water body at Vasant Kunj 

Ref.:- (1) F-1(71)EE/HCD-4/DD . 
(2) F-1 (71)EE/HCD- 4-/DD A/ 2023 -24/211 dated 26/06/2023 (Copy enclosed). 

Sir, /\/ 2023-24/68 dated 11/05/2023. 

With reference to abov • d . 
your good self t e crte SU~Ject and reference, this office has already been intimated to 

m"'nt,·o d . bo ca~ry out necessary reJuvenation/deve/opment works of Smriti Van fake, (which is 
- ne m a ove list of Mou • "A ,, . . . • 

Of 
'd b d rn nnexure-A at S.No. 32). Now, the respons1bl!1ty of maintenance 

sa, water o y lies with DJB. • 

In this regard, the Water body is in a deteriorated condition and daily walkers/visitors ~f park 

have been complaining about an unpleasant smell, it is also found during the site visit along with 

SE/HCC-1/DDA & concerned AE-in-charge of Smriti Van park & water body that sewerage water directly 

fafls in the water body through nallah which makes water body very bad condition while DJB has its 

STP for treating of full capacity of sewerage water of this nallah. 
In view of above, it is again requested that the cor:cerned officers of DJB may please be 

directed to carry out further necessary rejuvenation/ development works for maintaining the water 

body's cleanliness as well as quality parameters as per NGT guidelines and to direct concerned DJB 

staff to stop sewerage water of nallah into water body & only treated water should be falls in the 

water body through STP so that bio ecological cycle of the said lake can be maintained. Now, No 

responsibility of maintenance of said wvter body lies with this office/ODA. 

This may be treated as top priority, please. .------
(Er. Pushpendra Kumar Sharma} 

EXECUTIVE ENGJNEER/HCD-4/DDA 

Copy to:- . • • • • f 
1. PS to CEOIDJB, Va.runafoya l'Jwse-1, t(nroJ Bagh, New Dt!lln-110005, for kind mfomiat1on o 

this latter, please. 
2. PC(Hort.)1DDA for kind infornwtion. 
3. CE ( Hort.),DDA for kind i11form.Hio11. 
4. SEJHCC-1, DDA for kind infonn~ttion and necessary nction, please. 
5, Director (Hort.)ISE

1 
for kind informntion ,md necessary nction, please. 

6. _9.JJ (Hqrt.), HD~IV, for inform:ition :ind necessary action, please. . _ 
tJ:"AE-III, _HCD-4 for informa!ion w.r.t. /Ji!; report nnd pursue the matter. ~·: ~- ._ 
8. Guard file. • -~\1"'-o 2J1w. • ) 

(Er. Pushpendra Kumar Sharma 

EXECUTIVE ENG!NEER/HCD-4/DDA 

··--· 

Scanned with CamScanner 
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, . 

J•:J;11•t--;_II-K~ 
.~ .. ,,u,r1,. ,.._._,_..,l(r•J•u •1•,•1.1,. 

. With reference to above cited subject and reference, it has already intimated that the sa;d , 
water Dody is in a deteriorated condition ;:ind daily w.:ilkers/visitors of park have been complaining 
about an unpleasant smell, it is also found that sewernge water directly falls in the water body through 
nai!ah whkh makes water body very bad condition whi!e OJB has its STP for treating of full capacity of ' 
sewerage water of this na!lah. The STP is also not functioning about 2-3 months. 

!r. this regard, this office is taking up the work of rejuvenation/bioremediation of water body as 
per direction of competent authority. So, DJB STP is required to function on fol! capacitv & no 
sewerage water should be fallen directiy into the 1111ater body. 

In view of above, it is again requested that the concerned officers of DJB may please be 
directed to stop sewerage water of nallah into water body & only treated water should bt f2Hen i;; t~-.:, 
vvater body through STP or otherwise hand over the STP to DDA so that bio ecologicai cycle of tr.E. sai•:: ' 
lake can be rnaimained. 

This may be treated as top pl'am·atv, please. 

(Er. Pushpendra Kumar Sharma) 

E)~ECUT!VE l:N-GINIS-rn/HC!CkVDD.~ 
Cory 10:-

1. PS to CEO/DJB, Vanmalaya Phase-I, Karol Bagh, New Delhi-110005, for kind information of 
this latter, pieasc. 

2. PC(Hort.),DDA for kind information. 
3. CE ( Hort.),DDA for kind informa1.ion. 
4. SE/HCC-1, DDA for kind information and necessary action, please. 
5. Director (Hcrt.)/SE, for kind information and necessary action, please. 
6. DD (Hort.), IID-N, for information and necessary action, please. 

J 7. AE-1I1, HCD-4 for information w.r.t. his rep01t and pursue the matte~·. _ . 
..-:'.Iv~\.;··· y,- •- \ 8. Guard file. :.:~;-<";.{) :j,·.,• .v • 

iEr. Pushpendra Romar Sharma) 

E}{l::CUTiV.: Ei\!Gm!H~,'MCD~4/DDA 

Scanned with CamScanner 
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516



Note # 1
OFFICE OF THE ASSISTANT ENGINEER-III

HORT. CIVIL DIVISION NO-4, D.D.A.
NEHRU PLACE, DELHI-110019

(ADJACENT BSES BHAWAN)
 

Sub: Principal approval of competent authority for In-situ
bioremediation of Water     body at smiriti van, Vasant kunj under
Horticulture Civil Division-IV and to take up the work as Specialized
work to be executed by the specialized agencies dealing in such
type of works.

          PUC is letter no. PC(Pers./Hort/LS)/EE(HQ)/2021/DDA/282 dated
13.10.2021 (copy attached at CP/1)  wherein it was directed to take
principal approval from PC (Hort.) office before taking up the certain
works (i.e. Open gyms, children playing equipment’s, STP, rain
shelter/yoga shelter, toilets, office cum store, In-situ treatment of water
bodies).

A Memorandum of Understanding (MoU) signed between DDA &
DJB for “Rejuvenation of lakes and water bodies belonging to DDA by
DJB” on dated 10.04.2023 (Copy attached at CP/2-13),  wherein DJB
agreed to maintain the water bodies (listed in Annexure-A at S.No. 32)
for ten year after the DLP (Defect liability period) is over but DJB has
not started the rejuvenation work of smiriti van lake till date.

A visit to Smiriti Van park was undertaken by the SE/HCC-1 along
with EE/HCD-4 & undersigned on dt. 31.10.23, Based on the discussion
at site, it was directed by SE/HCC-1 to intimate to DJB for carry out the
rejuvenation work of water body at smiriti van park for improve the
condition of waterbody. whereas this office has already been intimated
vide letter dated 11.5.23,26.6.23 & 31.10.23 (Copy attached at CP/14-
16)  to DJB for start the rejuvenation work of water body but till now no
response received from DJB. Meanwhile, a letter dated 18.11.23 also
received from DD/HD-4 regarding cleaning of lake situated at M/o Aff.
M.P. Green area smiriti van sec-A vasant kunj (Copy attached at CP/17-
18)  as the lake is directly filled with untreated water resulting into the
lake is in dilapidated condition & partially filled with water grass,
polyethene & other waste etc. Keeping in the above situation,
cleaning/in-situ bioremediation work of waterbody to be taken up to
maintain the water quality parameters. Accordingly, an preliminary
estimate of amounting to Rs. 8.92 Lacs (Copy attached at CP/19-
21)  has been prepared & attached for kind perusal.

          In view of the above, Principal approval may kindly be accorded
for the following from the competent authority i.e. PC(Hort.)/DDA:

(i) To carry out the In-situ treatment of water body at smiriti van

File No. HORT/CE/0024/2023/HCC1/-O/o EE(HCD IV) (Computer No. 74317)

Generated from eOffice by RAMESH KUMAR, AE-RM(HCD-IV), ASSISTANT ENGINEER, DDA on 25/09/2024 01:45 PM
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park, vasant kunj.

           (ii) And to take up the work as Specialized work. 

Submitted Please.

26/12/2023 12:09 PM

Note # 2

 

26/12/2023 06:02 PM

Note # 3
Permission may be given to carry out the In-Situ treatment (Specialized Work) of Smriti van
water Body as DJB has not yet started the work and is not responding also. 

27/12/2023 01:43 PM

Note # 4

 

28/12/2023 06:58 PM

Note # 5

 

29/12/2023 10:34 AM

Note # 6
    Pl. refer to note #1,the NOC of the water body situated in the Smriti van Vasant Kunj was
given to DJB under MOU. But till date no work has been taken up by the DJB . Moreover no
work is being presently in progress there ,resulting which the condition of water body becomes
bed.                                              
   A proposal has been received from CE(Hort.) for in principle approval  to clean the water
body through Bio-Remediation process (In situ treatment) .            
   Thus to keep the water body well in condition , an in principle approval for in situ treatment
(Bio Remediation process)in water body at Smriti van Vasant Kunj up to one year or whenever
DJB will start the work, which ever is earlier may please be given along  with the approval of
specialized work in nature.

RAMESH KUMAR
ASSISTANT ENGINEER

PUSHPENDRA KUMAR SHARMA
EXECUTIVE ENGINEER

RAJNISH KUMAR
SUPTD. ENGINEER

ASHWANI KUMAR
CHIEF ENGINEER

RAJEEV KUMAR TIWARI
PC(HORTICULTURE)

File No. HORT/CE/0024/2023/HCC1/-O/o EE(HCD IV) (Computer No. 74317)

Generated from eOffice by RAMESH KUMAR, AE-RM(HCD-IV), ASSISTANT ENGINEER, DDA on 25/09/2024 01:45 PM
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15/01/2024 04:27 PM

Note # 7
As proposed.

15/01/2024 08:13 PM

Note # 8

 

16/01/2024 11:00 AM

Note # 9

 

16/01/2024 11:24 AM

Note # 10
For urgent necessary action please. 

18/01/2024 05:29 PM

Note # 11
Action completed. file submitted for approval to close.

01/07/2024 06:47 PM

Note # 12
Ok.

03/07/2024 04:47 PM

AKRAM RAFLQUE
EXECUTIVE ENGINEER

RAJEEV KUMAR TIWARI
PC(HORTICULTURE)

ASHWANI KUMAR
CHIEF ENGINEER

RAJNISH KUMAR
SUPTD. ENGINEER

PUSHPENDRA KUMAR SHARMA
EXECUTIVE ENGINEER

RAMESH KUMAR
ASSISTANT ENGINEER

PUSHPENDRA KUMAR SHARMA
EXECUTIVE ENGINEER

File No. HORT/CE/0024/2023/HCC1/-O/o EE(HCD IV) (Computer No. 74317)

Generated from eOffice by RAMESH KUMAR, AE-RM(HCD-IV), ASSISTANT ENGINEER, DDA on 25/09/2024 01:45 PM
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/ 

DELHI DEVELOPMENT AUTHORITY 

OFFICE OF THE EXECUTIVE ENGINEER 

HORT. CIVIL DIVISION-4 

NEHRU PLACE, NEW DELHl-110019 

(ADJACENT BSES BHAWAN) 

• ,.~- ... , •• .,._,_.,.., __ • .,. ..... - .... ~A-··· . E-ma1·I·-eehcd4dd @ ·1 
... ., •• ~~· ,-~---~--..-..--~ ..... :;;~-~~~.::--::c~ . a gma1 .corn 

Annexure-R3 

{'"-• 
Lo:,·.-:,.c·; 

•. I 
---.;;;;.,._.-.c:_~ ..... ----..,._ 

No. 1:-1 (71 )l~l-:/1 ICDAIDDA/2023-247~-) .-.,;.. __ --:,e-~·-:- ,-;:..~....=--··----~-·-·z.i:.'::l~= '· 

I u. Date. l \.\ \ ~'L½ 

l:x~cutivc Engineer (WB)-L DJB 

Room No.-25, B-Building, 
.lhandcwalan. Karol ba!-!,h 
~cw D~lhi-1 lll005. ~ 

Subject:- Compliance of llon'blc NGT order dated 08.07.2024 in OA No. 73712022 titled 

as "Amit Aggarwal Vs. DDA & ors. 

, , Th!s has reference to the order dated 08.07.2024 passed by Hon'ble NGT in OA No. 

?.,7-2022 111\cd as ··Amit Aggarwal Vs. DDA & ors. vidc this order llon'blc NGT directed ODA and 

I_WC'(. to Ille a rrcsh rl'port wi1h the dt>lail-; nr STP alnngwith 1hc analysis report of treated crt1ucnt 

trnm lhl.' ST\> and tlw ,,atl.'r quality analysis report of the Mace ha Ii Ta lab al Smriti Van, Yasant Kunj. 

In particular. thl.' l'ollllwing parng.raphs rrnm the order pertain to your jurisdiction: 

I. "/'"n' l ··: In ll!l'/1/.1 o/tl"' ew·lie1· directirm u.f the trihrmal. the udditicmul stalus reporl on hehu(f 

u( the Delhi f>o//~1/ion C:011/rol 13ourd (lJ/>CC; has been filed which states that the Sewage 

freat/11('11/ Plant (STPJ i11stalled in the S111ri1i Van, Vasanl Kun) for treatment of sewagelwa.,·te 

ll'afer is now functional afier carrying 0111 1he yearly maintenc,nc:e. Along with the report, o 

co1111111111h·ation clatl!d 14.05.2024 senr hy the DJB 10 DPCC has been enclosed as Annexure-1 

1.-!1ir-/1 ItcI/e.I· 1/wt "as such DJ/J has 110 role in the maffers relured to Macchali Ta/ah 

I/IC I j II it' 1/1 ///('('. 

in this n . .-g.ard. it is darilicd 1ha1 a Mcmurandum ()r lJn,krstnnding (MoU) signed between DDA & 

l).IB llir ··Rejuvenu1ion or lakes and ,,a1cr hndil.'s bdonging. to DDA by D.18" on dah:d 

I 0.0,1.20'.D, \\herein said wat~r body has already been handl.'d over 10 DJB by DD/\ and nm 

ag.n::ed 10 1naintain walcr bodies (listl'd an /\nm:xurc-A) for ten year after the OLP is over. For 

11hich this ortice has continuous inlimated vidl' lcllcr even no. 68 dt 11.5.23, 21Idt.26/6/23.512 

dt. 3 1.1 u.n & 80 I di. 05.3 .2,i lu tlic Add I. CE ( P). nm I cgu1 ding. :;tart th~ rejuvenatio1l work of 

11atcrhody as per MoU hut no work was ~tarll'd by y1H1r side i.l'. DJB till dale. l'vlcanwhilc daily 

11 a I !,.er~ hardly rressurisc<l lo clean and rna intai n !he "atcrbmly for which interim arrangement 

11;h dL·l:idcd tu do the cleaning/ biu-re1m:clia1i,m 11ork by DD/\ till DJB 1.vi\\ not sturt till' 

rL·j 111 e1rn1 it111 ,, ork or waterhody. Thcrl'fore. t11Kt: again rel\ucsted to start the rejuvenation work of 

~;;id 11a1crbody as per 1crms & condition ur the loll. 
1 --1'um 6 ··_. The learned Counse/JiJr DD.'I lws sought rnlclitional time to submit the capacity um/ 

olhi·r deruils <~llh<! STP . 
. / --/'um 7": .I/ sepuru!I! stutus report dated 06.07.202./,.filed by the DDA, reiterates th"t rhe STP 

ii-itliin .'-,mriti Vcm i.1· now opl!ratiurwl. I loll-'C!\'er. thr: report nlso mentions thot "some electrical 

011cl ''"'chc111inil ccm1pu11e111s re<J11ire 11wi1ll<!l/(ll/l'l': c/1m1.~e <?f such C:<Jllipment is in p1·0Rress ... It 

,io,·1 1101 cl,rr[fr 1/Je i1111Juct o(tlw.w sltorh·u111i11.~.1· u11 the! SF/''s per/i!m1C111ce. 

Till' abuw para·s an.: close!~ pl'rtain~ tu ~nur _iurisdit:tinn. lhl'ret'orl'. you are requested w 

:-ttblllil the n~ccssary rept)rt on urgent basis as pn I Ion ·bk N(jl order. Cnry l:I" the l>rdcr or I Ion "hk 

NC iT i-. l'lld1)scd hl'reH-ith for your ready rcl't:rcnce, NDO! !:-2'/.09.202:1. 

( t-:r. Pus hpend,.) K urn a r Sharma) 

EXECliTIVE ENGINEER/HCD-4/DDA • 

. -....,., __ ,.,. ____ ~~=-~===~=======~=;:;=;:::===::::::::.:======· ,::-· = .. ===·=··. 
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~' 
·'! ... • ,~·t~-

'· ........... - ..,.!.. .... ., .. ~.,- ·'f 

I.·-,~,, r-1''4 c.)"\: 
·•·::•·· ,-·;_ ........ . 

~ .. , , ... ·- ' ....... , . ... ., ., ... 

DELHI. DEVELOPMENT AUTHORITY· 

OFFICE OF THE EXECUTIVE ENGINEER 

HORT. CIVIL DIVISION-4 

NEHRU PLACE, NEW DELHl-110019 

(ADJACENT BSES BHAWAN) 

::-.-:-~!.-==--=-.!':' --=-===-- E-mail:- eehcd4dda@gmail.com 
• ~~~=---====---=i::::----=====-=··-=-=========-=·~-::.,..,.,==''= .. ~~ 

Copy to:-

I. PC(l lort.}J)D/\ for kind informmion. 

-, ( 'I-:( I I()). DD/\ l'or kind information. 
3• Cl·: (I lort.).DD/\ l<1r kind inli.irmation. 
4• CE(Wl~}. DJA. Yan111alflya Plrnsc-1. Karol bagh for kind informntion and necessary action, 

please. • 

5 • Sl~/1 ICC'-I. DDA for kind informntion and necessary net ion, please. 

6_/1)[) (Hort.), l·IIJ-IV, for i1~formation and necessary action, please. 

v.?T. /\1-:-111. I ICD-,1 for information w.r.t. his rcpo11 flnd pursue the matter. 

8. (iuard file. 

~--l.-crv\ . 
EXECUTIVE ENGJNEER/HCD-4/DDA 
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:::, . .,.tl Divi. /H.C.OAV 
•. N 79 S- . . Dy. o, .. ').)., ............. ~. 

DELHI )AL BOARD: GOVT. Of N.C.T. O~nrr••~-~.8/.~,-;! 
OFFICE OF T~f•: EXECUTIVE ENGINEER (WB)-1 ·7;i ~-.... . , .. ,. ... 

llOOM JW.·15, B·RUILDING, / •• ~ 

Jr!ANDEWALAN, KAROL BAGH :.{j ::·~-; .•• 

NEWDHH!:-110005 ::(!~/i ;·,-.:.;-:~.--{ 

E-mail: 9.ihwaterbody@gmail.com 

No.: DJB/EE(WB)-1/ 2024/ l rl-- ~ 3rlq, ~ttP'1. titlf.1 ~h~ '{c),~-IV· Dated: 23.08.2024 

The Executive Enginecr/HCD-1-/DDA, llfiHft ·~i. /Qy. No .... £..:i..1 .... 
Nehru Place, New Delhi-i10019 fG.fMi/Oate, ••• ~ .. '6'./.QJJ./..~ ~ 
Email id:- ed:cd4-dd1@gr:1;:ill.com ~·°'. \ ~· ~ 
. . . A·c-"N: ~~ 

sub1ect: Comphance of Hon bl_e NGT order elated 08.07.2024 in OA No. 737 /2022 E'E~ 

titled as "Amit Aggarwal Vs ODA & ors. ~ 

Ref. no.: Letter bearing no. 331 dated 14.08.2024 issued by EE (Hort.) Civil division-4, 

ODA to undersigned. 

After having gone through the contents of the above mentioned letter, it is 

requested to kindly share the filed affidavit hy ODA as mentioned in the issued order dated 

08.07.2024 by the NGT bench. This information is required on top priority as from the 

mere reading of the said order wherein it has been recorded at para no. 07, "Some electrical 

and mechanical components require maintenance, change of such equipment is in progress. It 

is not disclosed as to what is the effect of those shortcomings in the STP on its performance." 

However, it is a :.1atte:r of iecorct t!1at no so.eh information rciated to the 

maintenance of components re]ated to the DJB installed DSTP had been given by DJB 

to the ODA and as such there seems to be some confusion. 

It is also pertinent to mention that on account of ongoing work of cleaning/Bio­

remediation in the pond by DDA, DJB shall not carry out any work within the pond to avoid 

any duplicity and to ensure that due to the continuity of the ongoing remediation proces::; 

by DDA, the realized gains may not be lost. As such there'is no point in shifting the onus of 

Lake Remediation to DJB on the pretext of signed MoU and no further com!spondence shall 

he entertained in this regard. 

It is regretted that the p;:ocess for taking over the installed DSTP by DDA is still 

pending despite vlgornus pcrsua:.icn by DIB vido nriaus letters r.o. i.e. 1002 d2ted 

12:04-.2024, 122 dated 19.04.2024, 1197 dated 01.05.2024, 1235 dated 14.05.2024 etc. H. 

is hoped that requisite necessary action in right earnest sh,i:I be carried out by OD.A to t.:tke 

over the installed DSTP. 

The matter may please be treated as MOST URGENT. 

R.4~ 
Ex. Engineer (WBJ-

JL =-----..c.'-'-'-•·-··._:::_.~-=--.. -~- ,=-:~ - - ~ .:=: ·;·:-:~==c .__cc .. , ..o ·;:.:.::..··· • - 1:,:Jl 
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Aninexure-R5 

No.F.39 (Meeting)/SE/HCC-1/DDA/2023/rf Date: l (.03.2023 

MINUTES.OF MEETING 

A meeting was held in the Conference Hall 9f Principal Commissioner (Pers., 
Hort. & LS) at 1st Floor, C-1/115, C-Block, Vikas Sadan, INA, New Delhi-110023 on 

10/03/2023 dL 11 :00 AM; with officers of DJB, rl:!y,mJiny various issues pertaining 

to DJB in respect of water bodies. The decision to convene this meeting was made 

during a previous meeting held on 10.02.2023, under the chairmanship of the· Vice 
Chairman of ODA, along • with the CEO of DJB. 

The list of officers of DJB & DDA who attended the meeting is annexed as 

Annexure-A. 

The issues discussed in · the • meeting are as follows:-

' . 

1.:. Already Revived Water Bodies by DJB with Decentralized WTPs, and 

those proposed under AMRUT 2.0. and MoU ··Agreement: DJB has 
proposed to maintain wa1ier bodies for a period of .10 _years after DLP is over, 

where they have installed Decentralized WTPs and completed other. rejuvenation 

• wo.rks as listed in Annexure - B, including 20 water bodies identified pertaining 

to ODA under AMRUT 2.0, for which DPRs have already been prepared by DJB 

.as listed in Annexure - C . A MoU will be finalized and signed by both the 

departments' concerned officers at the earliest for this purpose. In the 

meantime, DJB will extend the maintenance period of existing contracts until the 

MoU is signed. Note:Annexure B & C are subject to modification with mutual 

consent. 

2-. Updates on Various Water Bodies: Rejuvenation and Pipeline Laying Projects 

by DJB: 

kL Rejuvenation of water body at Smriti Van, Vasant Kunj: DJB has 

;;., commissioned a 1100 KLD STP to rejuvenate the water body at Smriti Van, 

Vasant Kunj. It was brought to DJB's attention t~at the installed STP's capacity 

is lower than the untreated sewage being discharged into the water body 

through a nearby drain. However, DJB has informed that the total discharge 

available in the .drain is being treated by this STP. A site visit involving DDA 

officers and DJB officers is to be arranged soon to assess the situation. . 
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I 
t. 

2,2. Sanjaylake: 

2.·2.1. DJB informed that 50% ~f the work of laying the pipeline from Kondli STP to 

Sanjay Lake has been completed. 

2.2.2. An additional location for disposal of silt pbtained after de-silting Sanjay Lake 

is required. It is decided that the silt obtained. shall be used in maki~g 

mounds within Sanjay Lake complex itself and the possibility to use the silt 

in other parks may also be explored. • . 

2.2.3. DJB informed that the work. wlll be carried out in the area where the 

adventure park is operating their boats. Since boating activity witl remain 

suspended, the LD Department Is to be Informed of any implications before 

the start of the desilting work to address the 

issue. 

2.3. Lake at Smriti Van - Kondli: Layir:,g_ of the pipel1ne has been completed. 

Work on the pumping station is in progress and is likely to be completed 

within 2 months. • 

2.4. Hauz Khas LakE:: It shall be inch.,!ded in the MoU as per point no. 1 above. 

2.5. Todapur: It shall be included in the MoU as per point no. 1 above. 

2.6. Tikri Khurd Lake:.f.JoC for road cutting permission is to be provided by ODA 

to DJB as DJB intends to complete the laying of pipeline work by the end of 

March..:2023. The Chief Engineer (HQ)DDA will coordinate with the concerned 

Executive Engineer, Narela Zone in this matter. 

2. 7. Bhalswa Lake: DJB intends to include Bhalswa Lake in the MoU as per point 

no. 1 above. 

2.8. Wate~ bodies ?t ~vantika a_nd Rithala: A proposal will be submitted by DJB 

for laying the pipeline from Rithala STP to Avantika and Rithala water bodies 

covering the either water bo~ies which come- along the route. The location of 

these water bodies shall be decided by Superintending Engineer/HCC-2. 

2.9. W~t~~ bod_ies ~t Sanjay Van: To keep Pond no. 5 available for avifauna/ 

~ct1v1t1e~, 1n . s1tu ~reatments; floating wetlands, aerators, and other 

mstall~tions will be shifted by DJB to other ponds in the upstream water bodies 
at SanJay Van. 

2.10. Water body at ~wa'.ka Sector-23: ·oJB may explore the possibility of laying a 

treated effluent pipeline from the DJB STP at Sector-16 Dwarka to the water 

body at Dwarka Sector-23. _, • 
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L 

~ 'other issues discussed in the meeting: 

3.1. Increasing Treated Water Supply to Millennium Park: A Joint Inspection may be 

conducted to expand pipeline diameter to improve irrigation. 

3.2. Granting NOC to DJB for ~roundwater Augmentation in Bhalswa area: DJB 

plans to install· multiple borewells around Bhalswa Lake to augment water 

supply, It was pointed out during the meeting that there is a ban by Hon'ble 

NGT. However, a Gazette Notification allows water utilities to tap groundwater 

for public use. DJB will provide the Notification in support of borewell 

installation to process the case for NOC. 

3.3. Installation of Treated Water Pipelines in 83 Parks for Horticulture _Purposes: 

DJB was requested to Review Request •Made. by ODA earlier to install treated 

water pipelines for horticulture purposes in the 83 parks. List was shared 

during the meeting. 

The meetinq ended • with a vote of thanks to the Chair. 

Encl. As above. 

'- J_.Df"'~r,tnf-on'lt 
n er 

. DDA ' 

(Nodal Officer Water Bodies) 

Copy for· kind information to:-.. • I 

l.. Principal Commissioner (Pers, Hort & LS) at 1st Floor, C-1/115, C-Block, 

Vikas Sadan, INA, New Delhi-110023. 

2. Member, WS, DJS, Varunalaya, Ph-II, Jhandewalan, Karol Bagh, New Delhi-

110005, email:-.rnemberwsdjb@gmail.com. 

3. CE (QC/WB), DJB, MU Block Pitampura, New Delhi-110034, e-·mail:-

ceqc.djb62@gmail.com. 

4. Chief Engineer (HQ), ODA. 

5.· Chief Engineers (Horl./NZ/DWK/SEZ/RZ/Narela), DDA. 

6. OSD to the Vice-Chairman, ODA. • • 

7. ACE, (P)-4 (WB), DJB, Room No.-29, B-Building, Varunalaya, Jhandewalan 

Delhi-110005, e-mail :-djbwaterbody@gmail.com. 
' 

8. Director (LM)-I, DDA Nodal officer water bodies of LM deptt. 

9. SE(HQ)DWK/NZ/RZ/SEZ/Narela, Nodal Zona! Officers (Water bodies/ODA). 

10. SE/HCC-2/DOA. 

11. DD to Engineer Member, DDA. 

Su tteJ~tJ'i11 ·neer 

H . v1 ire / DA 

{Nodal Officer Water Bodies) 
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Meeting iri·the Chamber·ofPC.{PersJHort.ll:S)' af11:o·o.-·AM.'.da'ted'10/03/2'o2:{·' 

i SL 
Nb. 
1 

2 ... 

3 . 

4 

5 

8 

9 

10 

11 

12 

14 

15 

• •, iM~.:.· :• -~ • •-' / i. • • .. • - O • 

-:•. ·, ~ .. 
Name of the • • .Em,alI'710.:-

Officer/De·s;gnation. • ... • . .'•.i. 

Rajeev Kumar TiW~ri,.< ;_ ·,.prncorririr@dda.orsfir'(:: 3 _ 

. PC(Pers./Hort/l:S) .. ~:•·';:<: :. ; .. ; • J :· :·, > ..: • •• 
: .. - . . ; • :::: ?_··.'--. . . ;-,.·: ,': : . . • ,.,>·: ·,. ·.··: " 

SignaturE;, Mobile .N.oJoffice 
. ,.JandHne·· No_:·,._ . :,j 

. : P, •L- _ l·N·fbk· .,' -~•.: ': \:,: ;_ :•._{:_:.,-':_\:·\'.::::.:·:,··:·:·: :;- :<• "'t".:-. :·, :.~ ( "•_ .••: .' : -~;".: 

. '.>·><~ ·.~<--:::f:{''Ji)·}L.\f•::·,;)>;,)::: .. >·>., .-: . . .• -~. ·:y ·, .• :;_; :· 

:·,. 

-

~~ffr y K D ivf~: 
Y) .f;~~ fJ. $'S-

. ~, •7'•:_,j} M'-1"• I . . . . . ' . 

;r,). 1J. l-Y-.. 
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Annexure-B: Already Revived Water Bodies by DJB with Decentralized WTPs 
S.No. ODA Revenue Water Body Geo-coordinates Khasra No,/ Areas As per W.0, As per Actual Status/ Ust(82S) District 

Likely date of completion /Division 

Date of Date of Start Date of Date of Start 
Completion Completion 

,: 1 809 Central Burari (4) & 28° 45' 33.6L2" N 193/2 (08- 11) 12.08.2020 11.11.2020 12.08.2020 31.03-2022 Constru~tion work completed NMD-1. Kamalpur Majra 7 7' 11' 46.222" E &150 . &i year O&M work ending on Burari (d} (07-13): Total area 30.03.23 is in progress. 
(1604) Estimate f9r _further O&M for . 

03 years under preparation & .. 
these shall be maintained for 
10 years 2 806 Central Burari (4) & 28" 45' 23.0E-2" N 148 (12-15 as per 03.10.2019 02.04.2020 03.10.2019 20.04.2022 Construction work Completed NMD-1 Kamalpur Majra 77' 11' 45.6€5" E kathoni 
& 1 year O&M work ending Burari (a} 
on -19.04.23 is in progress. 3 802 New Todapur 28"37.334'N, 114 (8-13) 04.08.2020. 03.02.2021 04.08.2020 31.10.2022 After commissioning· b&M HCD-8 Delhi 77"09.572'E 
shall start under this for 1 
:Vear duration -4 151 North lbrahimpur (a) 28° 46' 31.625'' N 113/2(3-10) 03.10.2019 02.01.2020 03.10.2019 20.04.2022 Construction work completed NMD 77° 10' 44.391" E 
& i year work ending on 
19.04.23 is in progress 5 145 North Hiranki (a} 28° 48' 3.006" N 77° 534, 535 (12-13) 08.12.2019 07.04.2020 08.11.2019 31.03.2022 Construction work completed. NMD-1 10' 52.633" E 
& 1 year work ending on 
30.03.23 is in progress. 6 210 North Siraspur (a) 28'45'41.56"N 162 (14-10) 08.11.2019 07.04.2020 08.11.2019 31.03.2022 Construction work completed NZ 77' 8'11.38"E 
& 1 year work ending en 
30.03.23 is in progress-7 188 North Nan gal Thakran 28' 48' 25.925'' N 81 (14-12) 83(9- 03.10.2019 02.04.2020 03.10.2019 20.04.2022 Construction work completed. RM0-8 (d) 77' O' 35.644" E 15) total-(24-07) & 1 year O&M work ending on 
19.04.23 ls In progress 8 191 North Nangli Puna 28° 46' 17.46" N 77 • 48min (3-11.1/2) 04.08.2020 . 03.02.2021 04.08.2020 31.03.2022 Construction work completed NMD-1 8' 39.10" E & 1 y_ear O & M work ending 

. on 30.03.23 is in progress . . 

4 
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9 337 North Rani Khera (C) 2a• 42' 33.211" N {c)95 (2-04) 12.08.2020 11.11.2020 12.08.2020 31.03.2022 Construction work completed RMD-6 West 77• 1' 18.595" E 96(0-19) total & _1 year O & M work ending area (3-03) 30.03.23 is in progress. 10 284 North Karala(a) 28° 44' 13.082" N SS/27 (01-10) ()3.10.2019 02.01.2020 03.10.2019 20.04.2022 Construction work completed RMD-2 West 77° 2' 56.068" E 
& 1 year O & M work ending 
on 19.04.23 is in progress 11 302 North Mohd. Pur 28° 43' 38.317" N 18/26 (13-8) -04.08.2020 03.02.2021 04.08.2020 30.09.2022 Commissioning in progress RMD-2 West Maijri (c) 77" 2' 24.195" E 
followed by O&M of 01 year 
under this contract. 12 429 South Mehrauli 28. 31' S4.893" N 2734/1722/312 12.08.2020 11.11.2020 ~2.08.2020 31.03.2022 Construction work completed HCD-4 (kishangarh) 77• 10' 31.989" E 154 Bigha 14 & 1 year O & M work ending Sanjay Van near Blswa (old) All 

' on 30.03-23 is ·in progress. Neela Hauz water bodies on 
same Kh. No. 

13 389 South Dera Mandi (a) 28° 26' 7 .229" N 77• 444(19-13) 03.10.2019 02.04.2020 03.10.2019 20.04.202i Construction work completed SMD-5 10' 45.393" E 
& 1 year O&M work ending on 
19.04.23 is in progress 14 S57 South Jaffarpur Kalan-I 28° 35' 23.898" N 8~6(7-16) 12.08.2020 11.11.2020 12.08.2020 31.03.2022 • Construction work completed DMD-2 West 75• 55' 19.879" E 
& 1 year O&M work ending on 
30,03.23 is in progress. • 15 558 ~outh Jaffarpur Kalan -28° 35' 29.123" N 473{6-1) 12.08.2020 11.11.2020 12.08.2020 31.03.2022 Construction work completed DMD-2 West 2 76" 55' 5.316" E 
& 1 year O&M work ending on 
30.03.23 ls in progress. 16 532 South Daulat pur 28° 32' 36.316" N 61(06-12) 03.10.2019 02.01.2020 03.10.2019 20.04.2022 Construction·work completed DMD-2 West 76" 57' 19.787" E 
& 1 year O&M work ending on 
19.04.23 is in progress 17 540 south Dhool Siras (a) 28' 33' 17.348" N 72/2 (8-9) 03.10.2019 02.01.2020 03.10.2019 20.042022 Construction work completed DMD-6 West 77• 1' 56.874" E 
& l year O&M work ending on 
19.04.23 is in progress 18 527 South Chawala 28" 33' 44.787" N 199(14-17) 08.11.2019 07.04.2020 08.11.2019 31.032022 Construction work completed DMD-2 West 77° O' 28.422" E 
& 1 year O & M work ending 
on 30.03.23 is in progress. 19 520 South Bindapur 28° 36' 41.899" N 605(12·17) 30.12.2019 29.06.2020 30.12.2019 3103.2022 Construction work completed DMD-4 West 77• 4' 25.277" E & 1 year O & M work ending 
on 30.03.23 is in progress . 
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20 669 South Tajpur Khurd 28° 34' 36.922" N 33(18-16), 34(0- C4.08.2020 • 0 3.02.2021 04.08.2020 31.08.2022 O&M work of 01 year is in DPD-5 West 77° C' 47.185" E 15) total area progress under this contract 
(19-11) . 

21 524 South C:iawa\a (B) 28° 33' 52.540" N 192(5-15) C4.08.2020 03.02.2021 • 04.08.2020 30.06~2022 O&M work of 01 year is in DMD-2 West 77° C,' 7 .603" E progress under this contract 

22 725 West N;,ngloi Jat [A) 28° 40' 32.634" N (a)l26 (old 12.08.2020 11.11.2020 12.08.2020 31.03.2022 Construction work completed DPD-1 77' 3' 55.739" E 61/14/3) (8-12) & I year O & M work ending 
on 
30-03.23 is in progress. 

23 727 West Neelwal (b) 28" 40' 5.277"-N 86(08-11) CE.1~.2019 02.0120ZC. 03-10.2019 20.04.202~ Construction work completed. DMD-2 76" 58' 47.638" E & ·1 year work ending on 
19-04.23 is in progress· 

24 739 West rn:ari Kalan (d) 28" 40' 58.968" N 481(04-01) 30.12.2019 29.06.2020 30.12.2019 31.03.2022 Construction work DMD-2 76" S8' 25.011" E completed& 1 year O & M 
work ending on 

30.03-23 is in progress. 
25 741 West ifikari Kalan (f) 28" 40' 48.624" N 484min(06- 14- 04.08.2020 03.02.2021 04.08.2020 31.03.2022 Construction work completed. DMD-2 76° 57' 58.886" E 1/2) ' & I year O & M work ending 

1213(0-3) on 30.03-23 is in progress. 26 702 West Hastsal (partly) 28" 37' 48.716" N 55/13(4'- 14)14(2- 04.08.2020 03.02.2021 04.082020 30.042022 O & M work of 01 year in DPD-1 F/74 (b) 77' 3' 20.056" E 9) 16(4-10) 17(6- progress under this contract. 
2)18(5-4) total-
(22-19) 

27 203 North Sanooth 28" 48' 51.345" N Kal 99(36-4 l 04.08.2020 03.02.2021 04.08.2020 31.122022 O & M work is in progress NMD- 77• 4' 9.449" E 
5/Narela 
IZone 

28 457 South ::,hahpur Jatt 28° 33' 4.044" 294 (S-11) DPR unoer preparation 
HCD-3 N 77• 

12' 4:! .985" E 
29 187 North N.;ngal Thakran 28• 48' 43.196" N 9/3 (2-16) 4(04- 09.03.2022 09.09.2022 10.03.2022 31.032023 In Progress (Likely Date of 

RMD-8 (cl 77• O' 9.626" E 16) Completion Is March' 2023). 
7(04- 16) 8(04- Followed by commissioning&· 
16) total: (17-04) O&M ofOl year 

6 
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30 294 North Ladpur ·2-:.' 44' 1L470" N 77 I /22/3, 23/2, 09.03.2022 09.09.2022 10,032022 31.03.2023 do RMD-6 West i75' 59' 50.347" E 24/1 I • 

' (10·0) 31 262 North Ghewara :E' 41' S2..567" N 212(11-13) 09.03 2022 09.09.2022 10.03.2022 31.03.2023 do RMD-6 West 75° 59' 49.661" E 

32 132 North Budhpur Bijapur 28" 46' S4.827" N 33(8-2) 09.03.2022 09.09.2022 10.03.:?,022 31.122022 • do NMD-1 West 77' 8' 11.037" E 

33 4S9 South Smriti Van 25.5151186954613 661, 662, 663, 04 08.2020 03.02.2021 04.08.2020 31.12.2022 do ,-HCD-4 
' 664, 689, 690, 
77.1704228786647 • 691, 692, 697 to 
7 700 min. 34 529 South Chawala 77' 0'16.SS"E 215 (12-8) 04 08.2020 03.02.20i.l 04.98.2020 31.12.2022 .. - do DMD-2 West 2!3'33'54.23"N 

35 602 South Mitraun-2 2!3" 36' 25.71S" N (a) 188(8-1S) 04 08.2020 03.02.20H 04.08.2020 31.12.2022 do DMD-2 West 75" 57' 0.341" E 

36 720, West Mundaka (c) 2£' 41' 2.717" N 190/1(16-5) 04 08.2020 03.02.202.l 04.08.2020 31.12.2022 do DPD-1 77' l' 42.917" E 

37 ~4 East Sanjay lake 25" 35' 52..234" N 17 Hact 26.05.2022 30.07.2022 Cleaning /Desilting HCD-1 77' 18' ·7.147" E 24.06.2022 laying Pipeline from Kondli 
STP is in progress -

38 235 North Bhalaswa Lake 2.S"44.49<1'N 145.5 Hact 10.01.2022 25.05.2022 10.01.2022 31.12.2022 WIP HCD-S 77'10.31!!'E 

39 224 North Tikri Khurd Lake 28, 50.ll0'N, 11//24 min., 25 21'.06.2022 20.12.2022 Yet not NA Road cutting permission Narela 77 07.380'E min., 12//23, started awaited 
16//1, 2, 3, 10 
min., 17//4, S, 6, 
7, 14 min, 15 
min. 

40 399 South Hauz Khas 28' 33' 10.886" N K.No. 150-158 Pilot project for cleaning of HCD-4 77° 11' 3;__597" E ~rea: 1~2.35 part using Geo bag is under . 
preparation. 

7 

. J 
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41 438 South Vasant Kunj 2a• 31' 7.297" N 1166 (1-16) Estimate under preparation 

SMD-1 near Smriti 77• 10' 9.869" E 1167(3-10) for cleaning and treatment 

Van • 1168(12-0), 
109(21-02), 
1219(4-19) 

42 430to South Sanjay Van 2734/1722/3/2 rro keep Pond no. S available 
433 (Pond S) min for avifaunal activities, in situ 

2755/1764/1 
treatments, floating wetlands, 

Min 154 Bigha 
aerators, and other 
installations will be shifted by 

14 Biswa DJS to other ponds in the 
10S Bigha 16 upstream water bodies at 
Biswa Sanjay Van 
(Village 
Mehrauli) 

Annexure-C. Water bodies to be taken under AM RUT 2.0 

S.No. As per DDA Revenue Water Body G ea-coordinates Khasra As pe-r W.O. As per Actual Status/ 
List{825)/ District No./Areas Likely date of completion 
Division 

Date of Date of Date of Date of 
Start Completion IStart Completion 

1 818 Central Mukandpur 28' 44' 22.063" N 175 &179 AMRUT 2.0. Likely date of 
NMD-1 77' 11' 2.337" E ltotalarea Completion is Aug, 2023 

(08-07) 

2 131 North Bawana (I) 28° 47' 39.391" N 206/lmin (09- AM RUT 2.0. Likely date of 
RMD-8 77° 2' 9.218" E 17) Completion is Aug, 2023 

3 147 North Holambi 28" 48' 29.069" N 96/70(04- AMRUT.2.0. likely date of 
Narela Zone Kalan (A) 77• 5' 45.662" E 04)76(11-06) Completion is Aug, 2023 

06) Tota\ - 15-
10) 

• 8 
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i 
! . 

4 161 North 
NMD-6 

5 176 North 
Narela Zone 

6 176 (a) North 
Narela Zone 

7 176 (b) 
Narela Zone 

North 

Khera kalan 28°46'14.8l"N 77• 39//26 (18-16) 
(B) 7'11.03"E 

Lam Pur(c) 28• 50' 58.467" N S0//4min {3-
77" 3' 57.485" E 8) 

Lam Pur{d) 28" 50' 56.297" N 50//6 (4- 16) 
77° 3' 59.193" E 

Lam Pur{e) 28° 50' 56.171" N 50//7 (4-16) 
77' 3' 57.011" E 

8 61 North East Ghonda 28' 41' 22.863" N 
77° 15' 11.721" E HCD-10 

9 93 
HCD-10 

10 278 
iYet to be 
handed over 
Ito ODA 
(Rohini Zone) 

Gujran 
Khaddar 

North East Usmanpur N-

F/89 28°42'14.45" 
E-077°13'57 .30" 

North"{ve~t Kai:ij~aw!a 

<Al 

11 1475 South East Chakchilla 28°34'41.?0"N 
HCD-9 

12 1469 
EMD-7 

!South East Aali 

77"16'SG:14"E 

28°31'6.86"N 
77'18'8.26"E 

169,193,2.28 

13 1484 South East Kilokari F/66 28" 34' 38.257" N 
77" 16' 10.888" E EMD-8/ HCD-

10 

14 1493 
EMD-3 

15 533 
DMD-2 

16 541 
DMD-6 

!South East Nangli 28'35'47.07"N 84 min (DLRA) 
razapur F/89 77"16'44.62"E 

South West Daulat pur (C 28° 32' 48.(571" N 141(11-03) 
) 76" 57' 44.945" E 

• iSouth West Dhool Siras 28" 33' 10.425" N 85 {7·13) 
{B} 77' 1' 43.726" E 

AM RUT 2.0. Likely date of 
Completion is Aug, 2023 

AMRUT 2.0. Likely date of 
Completion is Aug, 2023 

AM RUT 2.0. likely date of 
Completion is Aug, 2023 

AM RUT 2.0. Likely date of 
Completion is Aug, 2023 

AMRUT 2.0. Likely date of 
Completion is Aug, 2023 

~tviRUT 2.0. Likely date ol 
Completion is Aug, 2023 

Arii) Rlff:i:O': L:1k\~lyia at1/of 
C~n:1P.!@9_Q}{t'~ijgif 

IAMRUT 2.0. Likely date 
Completion is Aug, 2023 

o'\MRUT 2.0. Likely date of 
Completion is Aug, 2023 

AM RUT 2.0. Likely date of 
Completion is Aug, 2023 

AM RUT 2.0. Likely date of 
Completion is Aug, 2023 . 

IAMRUT 2.0. likely date of 
Completion is Aug, 2023 

AMRUT 2.0. likely date of 
Completion is Aug, 2023 

9 

of 

........... 
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..... <--..........._ 

ss·2 Sout~-W~st ~oyla Khurd 2a~::3s' .14:680"'N ~/f ~.(19:9). j ' !f./08.Ytt;p..,::·~1.k~tt9A~:9f 
17 

!. l As per (A). 1-:r 0° z'gJoG'' '€ .. !;.<?fl'.l.RJe_tJp_'!:.i,~._A.r.,ig,';2Q~3 
... , ... , . ..; .•,. Dwarka Zone 

it is 
Transferred 
to MPR-1 for 
UER-11 

18 661 South West Sama spur 28° 34' 52.258" N 36/67(15-12) AM RUT 2.0. Likely date of DMD-2 Khalsa 76" 54' 2.808" E Completion is Aug, 2023 (Cl 
19 569 South West Tajpur 28°29'52.87"N 159/1, 130/2, AM RUT 2.0. Likely date of DPD-5 77"18'30.10" E . 128,129 Completion is Aug, 2023 20 710 West Kamruddin 28° 40' 40.341" N 38/1/2min AM RUT 2.0. Likely date of DPD-1 Nagar 77" 3' 13.066" E (10 bigha) Completion is Aug, 2023 21 430 to 433 South Sanjay Van 2734/1722/3 Cleaning of Ponds. (Porid 1-4) 12 min 

2755/1764/1 
Min 154 
Bigha 14 
Biswa 
105 Bigha 16 
Biswa 

(Village 

Mehraulir 

10 
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S GROUP 

.. --,-. 

Annexure-R6 

S.~TTS _LABS & RESEARCH PVT .. LTD~ 
.. 1e;·~ IJ:■M•J!il!JWl·lti3§;iili1§••~,M§i;lM•tWIM3•iiM!iiJRRtt•i'i3•ii%-ii=M 1MB 
•·····• ..... 1 Trusted Analytical & Research House 

Certificate of Analysis 
. 7.8 F-01(8) 

PARTY CODE 

PARTY 

O/DLH/027 

DELHI DEVELOPMENT AUTHORITY 

SAMPLE 

Sample Qty. 

OFFICE OF THE ASSISTANT EXECUTIVE ENGINEER 

HORTICULTURE CIVIL DIVISION N0-4, NEAR BSES, NEHRU 

PLACE, NEW DELHI 

WATER (STP-INLET) FROM SMIRITI VAN LAKE AT SMIRITI 

VAN PARK 

1 LTRS DT Reed : 14-08-2024 

RESULTS OF ANALYSIS 

Reference : EP Act Standard/ DPCC / IS:2296 

REPORT NO. : CWM00192408 

Ref No. : F6(29)AE-IIVHCD-4/DDA 

/2024-25/23 

Description One Water sample from (STP Inlet) from Smriti Van Lake at Smriti Van Park was 

collected by us on 14/08/2024 

PARAMETERS 

pH 
Total Suspended Solids 

Cl1emical Oxygen Demand 

Biochemical Oxygen Demand (for 

3 days at 27 deg.C} 
Oil & Grease 

Ammonical Nitrogen (as N) 

Dissolved Phosphates (as P) 

Dissolved Oxygen 

Date of performance: 14/08/2024 to 22108/2024 

Results Protocols 

7.66 
324 mg/L 
482 mg/L 
168 mg/L 

10.2 mg/L 
12.6 mg/L 

12.36 mg/L 
1.2 mg/L 

IS: 3025 (P-11) 

IS: 3025 (P-17) 

IS: 3025 (P-58) 

IS: 3025 (P-44) 

IS:3025 (P-39) 

IS:3025 (P-34) 

IS:3025 (P-31) 

IS:3025 (P-38) 

) 

SAMPLE DRAWN BY US 

--~~ 

DATE 22-08-2024 Person Inc. /A th.Slgnatory /Verified by 

( .S.CHADHA) Page 1 of 1 Ky/ Ky 

NOTE: 1. Results listed refer only to the tested sample & applicable parameters. Endorsement of products is neither inferred nor implied. 

2. Liability of laboratory is limited to the invoiced amount only.Any dispute arising out of this report shall be subject to Delhi jurisdiction onl) 

3 •• The Report shall not be reproduced either in full or part without the written approval of laboratory. 

4.Sample shall be disposed off after issue of Test Report unless specified. 

Works/Business: S-78, 1st Floor, Okhla Industrial Area, Phase-2, New Delhi-20 Regd Off · 496 Sector-21C Faridabad Haryana-121001 · · 

• TP.I • 011-41nOfiB7 C:IN • I • • • • ' ' ' .· . 

• • • • • • J7'1Q!:lm-4R?n1RPTr.nR4R',A 1=-m<>il • l<>hc ,.,ctmlr:atkl;:,h~ ~nm WP.hsile: WW\Y.callslabs.com CATTS ; .. 

Scanned with CamScanner 
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Certificate of Analysis 
7.8 F-~1(8) 

PARTY CODE 

PARTY 

SAMPLE 

Sample Qty. 

D/DLH/027 

DELHIDEVELOPMENTAUTHORITY 

OFFICE OF THE ASSISTANT EXECUTIVE ENGINEER 

HORTICULTURE CIVIL DIVISION N0-4, NEAR BSES. NEHRU 

PLACE, NEW DELHI 

WATER (STP-OUTLET) FROM SMIRITI VAN LAKE AT 

SMIRITI YAN PARK 

1 LTRS DT Reed : 14-08-2024 

RESULTS OF ANALYSIS 

Reference : EP Act Standard I DPCC / IS:2296 

REPORT NO. : CWM00202408 

Ref No. : F6(29}AE-IIVHCD-4/DDA 

/2024-25/23 

Description 

PARAMETERS 

: One Water sampre from (STP Outlet) from Smriti Van Lake at Smrili Van Park was 

pH 
Total Suspended Solids 

Chemical Oxygen Demand 

Biochemical Oxygen Demand (for 

3 days at 27 deg.C) 
Oil & Grease 
Ammonical Nitrogen (as N) 

Dissolved Phosphates (as P) 

Dissolved Oxygen 

collected by us on 14/08/2024 • 

Results Limit Protocols 

(Max.) 

7.45 6.5 to 9.0 IS: 3025 (P-11) 

46 mg/L 10 mg/L IS: 3025 (P-17) 

98 mg/L 50 mg/L IS: 3025 (P-58) 

24 mg/L 10 mg/L IS: 3025 (P-44) 

< 4 mg/L 10 mg/L IS:3025 (P-39) 

4.18 mg/L 5 mg/L IS:3025 (P-34) 

1.16 mg/L 2.0 mg/L IS:3025 (P-31) 

4.10 mg/L 4.0 mg/L (Min.) IS:3025 (P-38) 

/ 

Date of performance : 14/08/2024 to 22/08/2024 

SAMPLE DRAWN BY US 

Person Inc:'}~~ Nerlfied by . 

'tt.S.CHADHA) Page 1 of1 Ky/Ky 

• NOTE: 1. Results listed refer only to the tested sample & applicable parameters.Endorsement of products is neither inferred nor Implied. 
1 

.,/ 

2. Liability of laboratory is limited to the invoiced amount only.Any dispute arising out of this report shall be subject to Delhi jurisdiction on>·. 

3. The Report shall not be reproduced either in full or part without the written approval of laboratory. : / 

4.Sample shall be disposed off after issue of Test Report unless specified. • ., .... /. 

DATE 22-08-2024 Analys /Auth.Signatory 

Scanned with CamScanner 
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PARTY CODE 

PARTY 

SAMPLE 

Certificate of Analysis 
D/DLH/027 

DELHI DEVELOPMENT AUTHORITY 
OFFICE OF THE ASSISTANT EXECUTIVE ENGINEER 
HORTlCUL TURE CIVIL DIVISION N0-4, NEAR BSES, NEHRU 
PLACE, NEW DELHI 

7.8 F-01(6) 

POND WATER FROM SMIRITI VAN LAKE AT SMRITI VAN 
PARK REPORT NO. : CWM00182408 

Sample Qty. 1 LTRS OT Reed : 14-08-2024 
Ref No. : F6(29)AE-III/HC0-4/DDA 

/2024-25123 

RESULTS OF ANALYSIS 
Reference: EP Act Standard/ DPCC / IS 2296 / Customer.Requirement 

Description One Water sample from (Pond Water) from Smriti Van Lake at Smriti Van Park was 
collected by us on 14/08/2024 

PARAMETERS Results Limit Protocols 

pH 
Total Suspended Solids 
Chemical Oxygen Demand 
Biochemical Oxygen Demand (for 
3 days at 27 deg.C) 
Oil& Grease 
Ammonical Nitrogen (as N) 
Dissolved Phosphates (as P) 
Dissolved Oxygen 

Date of performance : 14/08/2024 to 22/D8/2D24 

(Max.) 

7.74 5.5 to 9.0 IS: 3025 (P-11) 
142 mg/L 100 mg/L IS: 3025 (P-17) 

152 mg/L 250 mg/L IS: 3025 (P-58) 

86 rng/L 50 mg/L IS: 3025 (P-44) 

12.4 mg/L 10 mg/L IS:3025 (P-39) 
6.2 mg/L 5 mg/L IS:3025 (P-34) 
3.4 rng/L 2.0 mg/L IS:3025 (P-31) 
3.9 rng/L 4 mg/L (Min.) IS:3025 (fl-38) 

I 

SAMPLE DRAWN BY US 

• ~~~ • 

DATE 22-08-2024 Analyst/Auth.Signatory Person Inc. A h.~rified by 
• ( .S.CHADHA) Page 1 of 1 Ky I Ky 

NOTE:1. Results listed refer only to the tested sample & applicable parameters.Endors ent of products is neither inferred nor implied. 

2. Liability of laboratory is limited to the invoiced amount only.Any dispute arising out of this report shall be subject to Delhi jurisdiction onl~ 

3. The Report shall not be reproduced either in full or part without the written approval of laboratory. 

4.Sample shall be disposed off after issue of Test Report unless specified. 

Works/Busine~s: S-78, 1st Floor, O.khla Industrial Area, Phase-2, New ~elhi-20. Regd. Off.: 496, Sector-21C, Faridabad, Haryana-121001 
. . Tel.. 011-41006737, CIN. U74999HR2016PTC064658 E-matl: labs.test@cattslabs.com Website: www.cattslabs.com ·CATTS 

Scanned with CamScanner 
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28 ANNEXURE R7
nm,111 l'Ol.l.\lTION coNTIHH, COMMl'l"l't,:t-: 

\H~l'Aln'i\U.:NT OF 1,:NVlltONi\H:NT 
((;t)\ T. (W NC'I' OF IH<:Llll) 

2"'1 FLOOR, C'-BI.O 'K, Vll<AS HIIA \~AN•II, 
lll'l'Ell HELA ROAD, CIVIL LINl~S 1)1',~l~l~S.t 
( vl it 11s nt website: http://dpcc.dcllugovt.mc.m ) 

l~t• C/(10)/(10)/(11)/Lr~-2.t / 6~ 'J ~ 6 lj § 
lo. 

1. The Vire-Chairman, 
Delhi Development Authority, 
Vikas Sadan, INA, 
New Delhi-110023. 

2. The Mcmber(Water), 
Delhi Jal Board, 
Varuna\aya Ph-II, Jhandewalan, 
Karol Bagh, New Delhi-110005. 

lly Sp. ·d f'nst/cmnil 

,f; LiFE 
~•,!) Lifestyle for \f (/ Environment 

Sub.: Compliance of Hon'ble NGT order dated 08.07.2024 in OA No. 737/2022 titled as 
"Amit Aggan\'al Vs. DDA & ors." 

Sir, 
This has reference to the order dated 08.07.2024 passed by Hon'ble NGT in OA No. 

737/2022 titled as "Amit Aggarwal Vs. DDA & ors. Vide this order, Hon'ble NGT directed 
DDA and DPCC to file a fresh report with the details of STP along with the analysis report of 
treated effluent from the STP and the water quality analysis report of the Macchli Talab at Smriti 
Van, Vasant Kunj. 

In view of the above a joint visit was carried out on 24.7.2024 comprising of concerned 
officials from DJB, DDA and DPCC to carry out the inspection for getting the details of STP and 
collecting samples for analysis so that status report can be filed before Hon'ble NGT. 

DPCC water lab has analysed the samples of inlet/outlet of STP and pond water (Reports 
enclosed). As per the Analysis report ofoutlet of STP, it is clear that the parameters namely 
TSS, BOD and TSS are not meeting the standards prescribed for STP, which indicates improper 
operation of the STP. Further, Dissolved Oxygen and Ammonica\ Nitrogen of pond water are 
not meeting the prescribed standards as per the Analysis report despite of functional STP 
comparing the norms prescribed by the CPCB for Propagation of Wild Life and Fisheries(Class­
D water quality criteria). At the time of inspection it was observed that the untreated sewage was 
being directly discharged into the pond through drain laid parallel to outlet ofSTP. This might be 
one of the reasons of pond water not meeting the prescribed standard of Dissolved Oxygen and 
Ammonical Nitrogen. 

In view of the above you are requested to ensure intake of the wastewater from the drain 
in such a quantity which can be treated in the STP, conforming to the norms laid down, before 
discharging into the pond. No untreated wastewater shall be discharged into the pond through 
byepass drain as observed during the inspection. FU11her, you are requested to direct the 
concerned to take measures to bring the quality of the water in the pond to a level wherein the 
aquatic life survives. 

t 
lnehn~ 

Encl: Analysis Reports 
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dpcc 
1>1':tHl POLLUTION CONTROL COMMITTEE 

(Government or N.C.T, or Deihl) 4th & 5th Hoor, JSUT JlulldlnJ 
Kashmtre Gate, Deihl ll0006 (Visit III at ht1p1://www.dpccocmm1.nlc.ln) 

Result No-DPCC/W/D(Mlsc)/2024128/ I I So 

ANALYSIS REPORT 

Dated: 3\ I o 7 \ 2-02..Lf 

1. Name of Unit 

2. Sampling Location 
STP (Installed In the Smritl Van, Vasant Kunj) 

Outlet of STP 
3. Date of sampling 

24.07.2024 
4. Samples collected by DPCC lab 
5. Control Measures (if any) STP 
6. Nature of Sample Grab 
7. Parameter analyzed and result: 

STP Prescribed 
S.No. Parameters 

Outlet Standard Inlet 
1 pH 

7.3 7.4 6.5-9.0 
2 Total Suspended Solids (TSS) 304 42 10.0 
3 Oil and Grease 12.8 2.8 10.0 
4 

Bio-Chemical Oxygen Demand (BOD) 
186 25 10.0 .13 davs at 27°Cl 

5 Chemical Oxygen Demand (COD) 496 84 50.0 
6 Dissolved Phosphate 12.5 1.9 2.0 

7 Ammonical Nitrogen 16.3 4.2 5.0 
•All pararneters are in mg/I except pH 

N~ 
1/C Water Laboratory 

SSNAnalyst/SLA 
o~. Nandita Moitra 

Scientist 'D' • 
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-
DELHI POLLUTION CONTROL COMMITTEE ,t.;. LiFE 

(Gonrnmeot of N,C.T. of Delhi) 4th & Slh Floor, ISUT llulldlng (\~ 
1
,rcstylo to, 

Kashmrre Gnlc, Ddhl l 10006 \'({I £n1,ronmcn1 

(Visit us at hllps://1mw.dpccocn1111.1.nic.ln) 

Result No-DPCC/W/D(Misc)/2024/29/ If ~'I Dated: ?>{ /1/~ 

ANALYSIS REPORT 

1. Name & Add. unit 

2. Date of sampling 

M.P. Green Area Smritl Van Pond, Vasant K\Jnj ("Machhli Talab") 

24.07.2024 

3. Parameter analyzed and result: 

Propagation of Wild life 

Concentration 
and Fisheries 

S. No. Parameter (Class-0 Water Quality 

Criteria) 

1. pH 
7.5 6.5-8.5 

2. Dissolved Oxygen Nil 
4 

3. Total Suspended Solids (TSS) 144 -

4. Oil and Grease 11.2 -

5. 
Bio-Chemical Oxygen Demand (BOD) 76 -

(3 days al 27°C) 

6. Chemical Oxygen Demand (COD) 140 -

7. Ammonical Nitrogen as N 6.4 1.2 mg/I or less 

8. Dissolved Phosphate 3.1 -

• All parameters are In mg/I except pH 

J\j~ 
1/C Walertt!llffllek!~tra 

Scientist '0' 
SSNAnalyst/SLA 
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संख्या न.:- F-6(1)/Misc/SE/HCC-1/DDA/446          दिनांक:- 13.09.2024 

सेवा में,   
The Member Secretary 

Delhi Pollution Control Committee (DPCC) 

6th floor, C wing, Delhi Secretariat 

I P Estate, Delhi-110002 

 

Subject: Response to Compliance of Hon'ble NGT Order Dated 08.07.2024 in OA 

No. 737/2022 titled as “Amit Aggarwal vs DDA & Ors.” 

Ref.: Your letter no. DPCC/(10)(10)(11)/Leg-24/643-645 dated 28.08.2024   

 

Sir,   

      This is in reference to DPCC letter dated 28.08.2024 regarding the compliance 

of the Hon’ble NGT’s order dated 08.07.2024 in OA No. 737/2022 titled Amit Aggarwal 

Vs. DDA & Ors. Based on the joint inspection carried out on 24.07.2024 by officials of 

DJB, DDA, and DPCC, and the subsequent analysis by the DPCC laboratory, we have 

reviewed the findings and would like to submit the following response: 

 

1. STP Performance and Water Quality: 

  The analysis of samples taken from the inlet and outlet of the Sewage 

Treatment Plant (STP) at Smriti Van indicates that key parameters such as Total 

Suspended Solids (TSS), Biochemical Oxygen Demand (BOD), and Ammoniacal 

Nitrogen are not meeting the standards prescribed for STP operations. This suggests 

improper functioning of the STP being maintained by DJB. The water quality of the 

Macchali Talab (pond) at Smriti Van is also substandard, with levels of Dissolved 

Oxygen and Ammoniacal Nitrogen failing to meet the norms prescribed by the CPCB 

for Class D water bodies (Propagation of Wildlife and Fisheries). This raises 

concerns about the STP’s effectiveness/functionality in maintaining the 

prescribed standards and thereby maintaining the ecological health of the 

water body. 

 

2. Observation of Untreated Sewage Discharge: 

  During the inspection, it was also observed that untreated sewage from a 

nearby drain is being discharged directly into the water body. This untreated inflow is 

by-passing the STP and contributing significantly to the deterioration of water quality 

in the pond. The un-trapped waste water from this drain is likely a major factor 

behind the failure to meet the prescribed water quality standards of the water body. 

This may likely be happening due to less capacity of STP installed by DJB and 

less trapping of water from the drain.  
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3. Actions Taken: 
We have raised the issue of the inadequate capacity of the existing 1100 KLD 

STP with DJB, as it is insufficient to treat the full volume of waste water being 
discharged into the pond. DJB has been asked to take immediate action to enhance 
the STP's capacity to ensure all inflow is treated before entering the water body. 

As the critical condition of the water body and the delayed action from DJB, 
DDA have initiated interim bio-remediation and cleaning measures. These are 
intended as a temporary solution to improve water quality while awaiting the full-scale 
rejuvenation efforts as per the MoU between ODA and DJB. This work will continue 
until DJB undertakes its long-term restoration plan. 

DJB has been requested to immediately trap all untreated sewage from the 
nearby drain and ensure that it is routed to the STP for proper treatment. This is a 
critical step to prevent further pollution of the water body. 

DJB has also been reminded· of its responsibilities under the Memorandum of 
Understanding (MoU) signed with DDA on 10.04.2023, in which the rejuvenation and 
long-term maintenance of water body (Machhali Talab) at Smriti Van Park is entrusted 
to DJB. The implementation of these actions is necessary to comply with the NGT's 
directives and restore the ecological balance of the lake. 

We are making every effort to comply with the Hon'ble NGT's order dated 
08.07.2024 and reminding DJB to ensure the STP functions effectively and that no 
untreated wastewater reaches the water body. 

Further, DJB has been advised to expedite the necessary interventions, and we 
look forward to their prompt cooperation in ensuring full compliance with the Hon'ble 
NGT's directions. 

Encl: Analysis Reports of STP & Water Body. 
~~ 

13 • D ~ • 2-'1 
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3'1fmurltfihia, 
Copy to:-

1. O5D to VC/DDA : For kind information Please 
2. PC (Hort.), DDA : for kind information please. 
3. CE (HQ), DDA : for kind information please. 
4. CE (Hort.), ODA : for kind information please. 
5. CE (WB), DJB, Varunalaya Phase-I, Karol bagh : for kind informatfon and 

necessary action, please. _ 
6. Add!. CE(P) -4,DJB, Varunalaya Phase-I , Karol bagh: for kind information and 

necessary action, please. 
7. Director (Hort.)/SE/DDA for kind information & necessary action please. 
8. DD (Hort.), HO-IV, for information and necessary action, please. 
9. In-charge, CMC-2, DPCC, Vikas Bhawan-II, Civil Lines, Delhi-110054 
10.EE/HCD-4 for information and necessary action. 

\ 
3"ft1ffVf lifihia, 
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Kritika Gupta <kritika0504@gmail.com>
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To: "jyoti.legal@gmail.com" <jyoti.legal@gmail.com>, richak407@gmail.com, jmalawoffices@gmail.com, ADVOCATE
GARIMA KUMAR <singhgk1997@gmail.com>, kushsharma84@gmail.com

To 

Ms. Garima Kumar, Ld. Counsel for the Applicant- singhgk1997@gmail.com 
Ms. Richa Kapoor, Ld. Counsel for Respondent No. 3- richak407@gmail.com 
Ms. Jyoti Mendiratta, Ld. Counsel for Respondents No 2, 4 and 5-  jyoti.legal@gmail.com
Mr. Kush Sharma, Ld. Counsel for Respondent/ DPCC - kushsharma84@gmail.com 

Please find attached herewith the Fourth Status Report of R1/DDA in the captioned matter.

Yours sincerely, 

Kritika Gupta, 
Advocate 
Mob.: +91 8826331177
Chamber No. 155, Lawyers' Chamber Block I, 
High Court of Delhi, Shershah Suri Marg, Delhi.

This message contains legally privileged and confidential information and is for the use of the addressee only. If the reader of this message is not the
intended recipient, you are hereby cautioned that any dissemination, distribution or copying of this communication is prohibited. If you have received this
transmission in error, please immediately notify the undersigned by return email and delete this message from your system.The undersigned does not
guarantee the security of any information transmitted through email and is not liable for any interception, corruption or delays. Anyone communicating
with the undersigned by email accepts the risks of email communications and their consequences.
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